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CENTRAL AOMINISTRATIVE TRISUNAL PRINCIPAL 2y
; NEW DELHI,

_O_o 4 eNO ° 487/199 6

-

New Dalhi: this the 3_ day of Jiwe
HON *BLE MR, S, R, ADISE MABEZR(A).
: HON '3LE OR.A.VEDAVALLI M@BER(3). o

Km, Anita Agamal, ' . ' :
/o shri K. R Agarual,
nsole S@dtop

PRS Offica,

Central Reservation Office,

IRCA Building, | SIS
Stats thtry Road, _ Lo
NBU Delhio . e 1 -

Residential Address:

1/18, Railuway Quarter,
Kishan Ganj Rail yay ®lony,

Delhi had 110 007 00 903 ﬁpf}li:ﬁﬂto

(Ma

(By Adwcate: shri G, D.Bhandari )
Jersug

UNION OF INOIA' through o

[ 1. The General Man ager,
, Northem Railway ,

} Baroda House,

New Delhi,

2, Chief Oommercial Manager (cr) ,
Passanger Ressrvation Sy s tem,
Contral Resarvation 0ffice,

L IRCA Bldg., Stats fhtry R ad,

Noew Delhi 600 00, F{E}Cpaﬁ”jsﬂ'{:SQ

(By adwcate: shri Rajeev Shama )

JUQEMEN T

BY HONALE MR,S.R.ADISE MEIBER(A),

Roplicant prays forp quashing of rozpoiadento!
orders dated 10,1,96 item 1 ( Annexure=414} _horaby ;354};;'1‘
has been showun as having been empanelled in Grode

- 1600=2660 , znd seeks a direction to rogpon dents oo

dean har as having been empanelled in G pado ‘“3:»’33’%33""
and to pay her the salary of the post of Gnrals '
Superintentent y.e.f, 3,8,92 till date with ::n:fill;n,

allowances and intarest @ 18%p.ae
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20 Applicant joined service as Biquiry R33nwyas.o
Clerk (ERC) in Grade of Rs,1200-2040 and a2 o Temo AL o

as Head ERC ( Rs, 1400-2300) y.o.fe 1.1.94, Cam 3_,¥!”T

zwﬁ

to the introduction of @mputerisation ©f Rasveua
in New Delhi, by letter dated 301085(Anﬁwt:m=%£} |
respondents invited aspplications from ex;:,ozvienc@d-
staff in category of Sr, Dnsole Operatossg ancelo
Operators etes As the Omputerisation P joct 3
was newy, in a mesting dated 7.11.90 { copy cof Dl“J’i:“
taken on record) it was decided that sntry to poatxl
of Console Operators (%,1600-2660) wuld be *-’v.‘z*m:zghi |
sel ection from ERCs in grade of R, 1400-23C074160C0-26¢5,
Accordingly applications were invitad vide jotisp

datad 20,12.90, in response to which applicant -
submitted her option on 12,1.91(copy tekon on - pmml',i;'f-;
All those ®plying were asked to report for tho
apptitude test to ba held on 705091, ppplicnt aopo *

for that apptitude test far the post of Dinoele

9rade vide letter dated 21.5.91 ( copy taken on com
Applicant gave the requirad undertaking &3 wvork cn . ‘
Shift duty as Oonsole Operator (R,1600-2660) inci: r‘L* .
night shift on 19,7.91,

3 By respondents’® order dated 3.9,92 (’mwz:m*’ f
she was directed to wrk in nsole angd by oub ~3,f: _ :
order dated October ,1992 (Annexure=§5) spplicent |
was directed to lookaftsr the work of bnools

Supsrin tendent temporarily till a final dezisien u-o
taken regarding regul arisation of onsolo ataf‘f“o
That order also stated that applicant wuld »
responsible for proper wrk of Mnsole s Incluging
roster of nsole Staff g paying proper stieniisn

to various problems reported by differmn% lor~tien

-

and also action to be taken at the timo of ¢
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(pnsole superin tendente ndnittedy spplicat io

-3‘

con tinuing as such on the strength of the in e rim

order datad 7.3¢96passed in this O fo

4 \Je have heard shril Bhandari for appliccnt
snd shri Shama for respon dents. We hawve p azuced
the-materials on record and given the mgitar CUD

careful consi darationoe

5, . It is clear that respondents’ lettay dated

20, 120@0 in vited appllcations f rom ERc,iﬂ scalo

| f B.1400-2300 and B, 1600-2660t0 fill wp wars shos

of Oonsole Operator in grade %,1600=26€8, T yald

fupther made clear in respondmts“ lattor doted

-3
-
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26, 4,91 and applicant in har application datad 126

with specific reference to racpondantS“ iattor datod

20,12,90stbmitted her biodata for sppointment os
mnsole Operator (B.1600-2660). At that point of
time applicant was in scale of M.1400-2300 3 ERC»
Meanuwhile spplicant /:.':ohar own cadre of EZRG ha=4 Bod
promo ted in scale oOf fol 60p=26560, has by inpupnsd mu
dated 10,1.96 been promoted as mnsole Opanator I |

scale of Rs, 1600=-2660,

6o shri 8handari has arguad that as ~oplicont

P

already stood promoted as ERC in scalo of fé,%zSGDﬁ‘;ZﬁGf;
there could be no meaning in promo ting srplicant oF
onsole Operator in the same scale of Rs, 1GC0=24C0 *
her promotion could b @ only in a highor oceloe B

are unable to accapt this line of reasoning. ADP 11z v

knaw fully well that she uas being sppolintod os FaLok ,,
Operator (. 1600-2660), At that point of ime sha
in the scale of f5,1400-2300, Later she 23 pIoTd ?'3"“
her own cadre of ERC into the scale of 216 quqi%".;
but this cannot be contrued to mean thgt hor inlt M |

appointment in the mnsole Project was in =y Aoy v;:‘,

other than as Oobnsole Operator (Rs0 1502=253 50%, nil

A
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has happened by impugned notice dated 10.1.98 is
that applicerit nouw stands regul arised a5 mh’soil.a
Opsrator (R.1600=2660), and har claim that thio
no tice must ﬁe desmed to be understood ’tD > een
that she has been empanellad in the grads of

R5,2375=-3500 is yholly yithout merplit.,

7. In this connaction, it is 3l sp importapt

to notice that betueen the lovels of Consnla
Operator (&.1600-2660) and (pnsole Superintzndent o
(Rag’Z375-3500) is the level of sr. mnaolé Operstor ' *‘-. :;
(Ro2000=3200), ps per recruitment instrustions dzaum
Up by respondents and containsd in COrressonden oo ‘
resting with Northem Railuay®s lettor datad

80596, Staff working on regul ar basis in S-ade

Rso2000~3200 or with 2 years regular servieco ip

H

grade R, 1600=2660 are eligible to become §p, Cncelo ¢ o
Operators (R, 2000-3200) hile staff W king on

regul ar basis in grade Rs,2000-3200 with 2 yearwo
Service in that grade arsg egligible forp mppoinitsent
a8 (onsole Superintendent, Applicant does not Pelfill
the seligibility condition s prescribad for ths

post of (Console Superintendent,

R

8. . Under the circumstance, the pegnad notice
dated 10:1496 warrants no interference; =nd eppll-aaeit

prayer to desm her as having boes gmpanelicd in tho

grade of R.2375=3500 cannot be acceded to, Maspandeic . "

cannot hoygver deny that by their oW oridur of

October, 1992, applicant yas called upon to lookafiy

L»

the wrk of mnsole Superin tendent on tenpo
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till a final decision yas taken Fegarding rggul s

of Qonsole Staff, This order also stated that sho vowl o

be responsible for proper work of (nscla inal uding

roster of (onsole Staff and paying prOper .”_;C, tlom o b

»
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various problems that may be arissn, That mrram;rzﬁ:ﬁ:{{
continued uptil. 703:96 and has baen aextonded |
thereafter by virtue of the interim order of 3ald
date, . According to respondents! own submissisna

the post of (onsole Superintendent (%, 2375=3503)
inwl ves higher duties and rasponsihiliting then

that of (onsoles Operator (R, 1600=2660) aqsivst

which gpplicant joined the Gomputarisation 2miecl, B
Applicant has contended that wndsr similan

ci rcumstance, somg others have baesn pald Fuil

salary for the higher post held, Respondenis®
counsel has statad that in one cass whapg this |

was erroneously alloyed, responsibility I3 being
fixed. Be that as it may, thers is litils Huh:

that applicant has lookad after the dutias of

the higher post of (onsole Superintenden® oo

since October,1992 till date ioee for ovgr 43 yo s
which is by no means a short or toamporamwy porisd,
Under the circumstance, hou applicant is o Hg ;jusiz‘?yzw
and fairly recompenssd for the samg, by uny 5?5/’»(’;% s‘ | N
addl opay, or hono rarium, or charge allogsnos i |
something we leave to respondents to epply tholo
minds to,in accordance with rules and direct then

to pass a detailed; speaking zng reasonad o rdar tharuh

within 2 months from the dats of raceipt of 1 oy

of this judgment.

9. This 0a is disposed of in tems of parn &

abova, No costs,

{ DR.A.VEDAVALLI ) { s. ﬁolﬁx ,
MEMBER(D). MEMD
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